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MINISTRY OF HOME AFFAIRS
New Dclhi, the 28th December. 1699

GSR. 9.—In exercise of the powers conferred
by sub-section (1) and clause (a) of sub-section (2)
of section 139 of the Naticnal Security ‘Guard Act,
1986 (47 of 1986), ihe Central Government hereby
makes the following rules regulating the method of
recruitment to the post of Senior Personal Assistant
in the National Security Guard, Ministry of Home
Abiairs, namely —

1. Short title and commencement.—(1) These
rules may be callea the National Security
Guard, Senior Personal Assistant  (Group
‘B’ posts) Recruvitment Rules, 1999,

(2) They shall come into force on the date of
their publication in thé Official Gazefte.

2. Number of posts, classification -and scale of
uay.—The number of the said post, its classification
ind the scale of pay atiached thereto, shall be as

specified in columns (2) to (4) of the Schedule
annexed to these rules.
3. Method of recruilment, age-limit and other

qualifications.—The method of recruitment to the
said post, age-limit, qualifications and other matters
relating there to shall be as specified in columns (5)
to (14) of the said Schedule,

4. Person appoinied at the Cuimmencement of the
rules.—The person holding the post of Senior per-
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the commencement of these rules shal] be deemed 1«
have been appointed into that post,

5. Disqualification.-—No person, —

(a) who has calered inio  or
marriage with & person
lving, or

contracted
having a spousx

(b) who, having a spouse living, has enterec
into or coniracted a marriage with am

person, long live shail be cligible for ap-
pointment to the said post :
Provided that the Ceniral Governmeqt may, if

satisfied that such marriage is permissible under the
personal law applicable to such person and the other
parly to the marriage and that there are other grounds

for so deing, exempt eny person from the operation
of this rule.

6. Power to relax.--Where the Central] Govern-
ment is of the cpinion that it is necessary or expedient
so to do, it may by order, for reasons to be recorded
in writing and i consultation with the Union Public
Service Commission, relax any of the provisions of
these rules with respect to any class or category of
persens,

7. Saving.—Nothing in these rules shall affect re.
servations, relaxation of age-limit and other con.
cessions required to be provided for the Scheduled
Cactes, the Scheduled Tribes. Ex-Servicemen and
other speciai caicgories of persons in accordance with
the orders issued by the Ceniral Government from

sonal Assistant in the National Security Guard, at time to time in this regaid.
SCHEDULE
\I;rr:eof' th;e .p(:;t Number of posts Classification Scale of pay Whether Selecii-on
post or Non-selection
post
(M (2) (3 (4) (5)
Senior Personal 1* General Central Rs. 6500-200-10500/- Not applicable

(One)

(1999)

*Subject to vanation
dependent on work
load.

Assistant

Whether benefit of added years of
service admissible under rule 30 ot the
Central Civil Services (Pension)
Rules, 1972

Age limit for direct recruitment

Service Group ‘B’
Gazetted, Ministerial

Educational and other qualicatfiions
required for direct recruits
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Not applicable

absorption. grades from which promotion:
deputation/absorption to be made

recruits will apply in the cuse of

Hfees

(%) {10y
Not applicuble

If Departmental Promotion
Committee exists what is
its Compositien

i any Method of recraitment whether b

dairect recruitment or by promotion
or by deputation ; absorption and
percentage of the vacancies to be
filicd by various methods

(i1

By deputation

—— s

Circumstances in which
Union Public Service
Commission is to be

consulted in  making
recruitment.
(12) (13) (14)
Deputation Not applicable Consuitation with Union o

Officers under the Centra! Government--

ay (i

(i1)

) holding analogous pests in regular basis: or

with three years® regular service in the posts

in the pay scale of Rs. 5500-5000/- or equivalent; or

(i11) with six Years® regular service in posts in the

pay scale of Rs. 5000-8000/- or equivalent; and

Public Service Commission
not necessary.

(b) possessing five years. experience in stenographic work
(Hindi/English).
(The period of deputation including period
of deputation in ancther ex-cadre post held '
immediately precceding this appointment in the same
or soine other organisation department
of the Central Government shall
ordinarily not exceced three years. The maximum
age limit for appointment in deputation shall be not
exceeding 56 Years as on the closing
date of the receipt of applications).
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